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referred to in reply 10 Unslarred Quc.,-
tion No. 6282 answered on 161b May, 
19n. Imporls and Exporls of olher 
commodities are allowed in accordance 
wilh Ihe imporl, export and foreign ex-
change regula lions and olher proce-
dures including custums formalities as 
may he in force from time to time. A 
copy each of the Ind(}-Bangladesh Trade 
Agreemenl and Public NOlice No. 57-
ITC(PNli 72, dated 20lh April has been 
placed in Ihe Parliament Library. 

{'luster Schem.. sanclioned under 
Rural Electrification 

3888. SHRI K. KODANDA RAMI 
REDDY: Will the Minister of IRRI-
GATION AND POWER he pleased 10 
slate: 

(a,l whetber new CIUiiller Scbemes 
under Rural Electrification have been 
sanctioned recently; and 

(h) how milily of these arC' in 
Andhra Pntdesh, and 

(e) Ihe number of vUlages 10 be 
cl.,·lrilied Ihe numher of pumpsets to 
be energised alld Ihe COSI of each 
scheme sanctioned for Andhra Pra-
desh? 

TIlE DEPUTY MINISTER IN TIlE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): 
(al 'lfld (b) The Rural Electrification 
Corponttion which hns been !lief up by 
the Governmenl of India since July. 
19MJ, provitlc~ ilddilivc finance., to 
Slate Electricity Boards for uceele-rating 
lhe progress ot n1mt electrification 
schemes. The <. 'orporation ~IS on 31 sl 
Julv. 1972. have .anclioncd 259 c1usler 
n1n11 electrification schemes of all Stale 
Eleclricitv Board. and five Pilot Rural 
Electric 'Conperatives involving loan 
assi,lance of Rs. 159.43 crore,. Of 
Ihc~t'. 17 c'u~lcr rural cleclrific~lti()n 
schemes and one Pilot Rural Electric 
CO~(lpcrative pertain to Andhra Pra· 
de,h 

(cJ The r.qui.,ite details are given 
in lhe Statement laid on the Table 01 
the Hous.. [Placed in l_ibrary. s .. No. 
I.T. 3542172.J 
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3889. SHRI CHANDRIKA PRA· 
SAD: 

SHRI DHAR_'\MGAJ SINGH: 

Will lbe Minister of RAILWAYS be 
pleased to state: 

(a) whetber the Divisional Mecha-
nical Engineer of Diesel Worksbop. 
Rallam declared a lock-out in tho 
Diesel Worksbop of Rallam from tho 
mid-night of 19th June, 1972 to 2ht 
June, 1972 and if so, the reasons tboro-
for; 

(b) tbe number of man-days 1011 
due 10 lock-out and tbe cost of tbe 
man-days lost in addition to the lOll 
.uffered by the Railways; 

(cl whether lhe Divisional Mecha· 
nical Engineer of the Diesel Workshop, 
Rallam, is competent enougb to declare 
a lock...out; and 

(d l if not, Government's reacllon 
lhereto? 

THE MINISTER OF RAILWAYS 
(SHRI T. A. "AI): (u) No. 

(b) to (d). Do not arise. 
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3890. SHRI PRA VINSINH SO-
LANKI: 

SHRI CHANDRIKA PRA· 
SAD: 

Will the Mini.ler of RAILWAYS be 
pleased to ,lat.: 

(aJ whether St.lion Masten! Asoil· 
tant Sialion Musters who were wortlDI 
at :'lome particul:lf stations 1M the lut 
seven to eight yea,., on Ajmer Diviaioa 
of Weslern Railway, were Iransferre4 
during lhe monlh of May or June, 
1,)7:!; 

r h) if st>. the number of StatiOll 
Ma'I."! A ... slant Stalion Muten wbo 
were Iran,;lerred; 

I d whether the Iransfer of lOme of 
thenl ha"" hecn either cancelled or held 
in ahe~ ance; and 

(d) if '0. Ihe number of Station 
Ma.tersl A .. i.tant Station Mllllen 
whose I r.nsfer has beeD either Call· 
celled or held in abeyance and Ibe 
rea""'. therefor? 




